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/ • 	 CENTLL A1INISTATIVE TRIBUNAL  
CALCUTTA BENCH 

Q.335 of• 1996 

Date of Order: 20.4.98. 

Hôn'ble M.Justjce S.N.Mallick,Vjce_Chajan. Present: 
Hon'ble Mr.S.Dasgupta, Administrative Member. 

H.K.BE1kJE & OS, 

-vs- 
1ION OF INDIA & OS•  

For the petitioners: Mr.T.D.Roy,cos1. 
For the respondents: Mrs..ay,counse1. 

Heard on: 20.4.98. 

• 	 0 A DER 

The application being not pressed, no order Is 

passed. Let it be treated as disposed of being 'not 

pressed.' 

(S.Dasgupta) 	 • (S,N. hick) 
Member(A) 	 Vice_Chairman. 


